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Supreme Court
K K Soni v. Union of India, (Manoj Misra and Ujjal Bhuyan, JJ.), 2026 SCC OnLine SC 2005

Kinetic Green Energy & Power Solutions Ltd. v. Saera Electric Auto Ltd., (Aravind Kumar and Vipul
M. Pancholi, JJ.), 2026 SCC OnLine SC 2006

Owners & Parties Interested in M.V. Nereus Progress v. Om Freight Forwarders Ltd., (Surya Kant,
C.J. and Joymalya Bagchi and V. Mohana, JJ.), 2026 SCC OnLine SC 2007

Paramjit Singh Bedi v. State of Punjab, (Ujjal Bhuyan and A.S. Chandurkar, JJ.), 2026 SCC OnLine
SC 2009

Percivell Charitable Trust v. State of Kerala, (M.M. Sundresh and N. Kotiswar Singh, 1J.), 2026 SCC
OnLine SC 2004

Ramakrishna Teletronics (P) Ltd. v. Top Victory Investments Ltd., (P.S. Narasimha and Alok Aradhe,
J1.), 2026 SCC OnLine SC 2003

Sukhabhai Nanjibhai Makwana v. Union of India, (Ujjal Bhuyan and A.S. Chandurkar, JJ.), 2026
SCC OnLine SC 2008

Allahabad High Court

Abdul Navi v. State of U.P., (Siddhartha Varma and Jai Krishna Upadhyay, JJ.), 2026 SCC OnLine
All 32495

Ashish v. State of U.P., (Siddhartha Varma and Jai Krishna Upadhyay, JJ.), 2026 SCC OnLine All
32499

Atlantis Intelligence Ltd. v. Union of India, (Shekhar B. Saraf and Praveen Kumar Giri, JJ.), 2025
SCC OnLine All 5291

Babu Lal Maurya v. LIC, (Irshad Ali, J.), 2026 SCC OnLine All 32500

Hasnera v. State of U.P., (Siddhartha Varma and Jai Krishna Upadhyay, JJ.), 2026 SCC OnLine All
32498

Karu v. State of U.P., (Siddhartha Varma and Jai Krishna Upadhyay, JJ.), 2026 SCC OnLine All
32497

Mayank Srivastava v. State of U.P., (Saurabh Srivastava, J.), 2025 SCC OnLine All 8777
Mayank Srivastava v. State of U.P., (Siddharth, J.), 2022 SCC OnLine All 2736

New Manoj Medical Store v. State of U.P., (Arun Bhansali, C.J. and Kshitij Shailendra, J.), 2025 SCC
OnLine All 8236

Poonam Rani Varshvey v. State of U.P., (Pankaj Bhatia, J.), 2026 SCC OnLine All 32501

Priyanka v. State of U.P., (Siddhartha Varma and Jai Krishna Upadhyay, JJ.), 2026 SCC OnLine All
32493

Rajvanti Devi v. State of U.P., (Shekhar B. Saraf and Manjive Shukla, JJ.), 2026 SCC OnLine All
15633

Shahrukh v. State of U.P., (Siddhartha Varma and Jai Krishna Upadhyay, JJ.), 2026 SCC OnLine
All 32494

Shashi Contractors v. State of U.P., (Arun Bhansali, C.J. and Kshitij Shailendra, J.), 2025 SCC
OnLine All 8302

Shiv Pratap Singh v. State of U.P., (Saurabh Srivastava, J.), 2025 SCC OnLine All 8778
State of U.P. v. Noor Ahmad, (Irshad Ali, J.), 2026 SCC OnLine All 32502
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Surendra v. State of U.P., (Siddhartha Varma and Jai Krishna Upadhyay, JJ.), 2026 SCC OnLine
All 32496

U.P. State Employees Welfare Corpn. v. Victory Oil Gram Udyog Assn., (Pankaj Bhatia, J.), 2025
SCC OnLine All 8779

Andhra Pradesh High Court
B. Sobha v. State of A.P., (Balaji Medamalli, J.), 2026 SCC OnLine AP 3971
B. Vijaya Sai v. State of A.P., (Maheswara Rao Kuncheam, J.), 2026 SCC OnLine AP 3968

Baratam Satish v. Commr. of Central Tax, (R. Raghunandan Rao and T.C.D. Sekhar, JJ.), 2025 SCC
OnLine AP 5209

Bommali Ashajyothi v. State of A.P., (Ravi Nath Tilhari and Purushottam Kumar Chintalapudi, JJ.),
2026 SCC OnLine AP 3977

Chennupalli Seetha v. State Bank of Hyderabad, (Balaji Medamalli, J.), 2026 SCC OnLine AP 3969

G. Swarajya Lakshmi v. CTO, (Ninala Jayasurya and T.C.D. Sekhar, JJ.), 2026 SCC OnLine AP
3973

Girish Chandra Yadapalli v. State of A.P., (Tuhin Kumar Gedela, J.), 2026 SCC OnLine AP 3967
J. Dokka Chinthalaiah v. State of A.P., (Tuhin Kumar Gedela, J.), 2026 SCC OnLine AP 3966
Khateeb Munwar v. State of A.P., (Balaji Medamalli, J.), 2026 SCC OnLine AP 3975

M. Rajasekhar v. State of A.P., (Balaji Medamalli, J.), 2026 SCC OnLine AP 3972

M. Sankaraiah v. State of A.P., (Balaji Medamalli, J.), 2026 SCC OnLine AP 3976

Mallampudi Veera Venkata Krishna Reddy v. Syamala Satyanarayana Reddy, (Balaji Medamalli, J.),
2026 SCC OnLine AP 3965

Metta Appana v. State of A.P., (Balaji Medamalli, J.), 2026 SCC OnLine AP 3970
N. Sri Rama Prasad v. Union of India, (Balaji Medamalli, J.), 2026 SCC OnLine AP 3964

State of A.P. v. M. Ramasubba Reddy, (Lisa Gill and Challa Gunaranjan, JJ.), 2026 SCC OnLine AP
3974

Bombay High Court

Bharat Atmaram Patil v. State of Maharashtra, (Milind N. Jadhav, J.), 2026 SCC OnLine Bom
12685

D.S. Mehtav. D.G. of GST Intelligence, (N.J. Jamadar, J.), 2026 SCC OnLine Bom 1228
Dinshaw M. Petit v. State of Maharashtra, (Milind N. Jadhav, J.), 2026 SCC OnLine Bom 12677

Executive Engineer v. Pandurang Vitthal Ghanekar, (Amit Borkar, J.), 2026 SCC OnLine Bom
12680

Executive Engineer v. Raghunath Sakharam Sutar, (Amit Borkar, J.), 2026 SCC OnLine Bom 12679
Executive Engineer v. Ratan Waman Satbhai, (Amit Borkar, J.), 2026 SCC OnLine Bom 12681

Galaxy International v. Union of India, (M.S. Sonak and Jitendra Jain, JJ.), 2025 SCC OnLine Bom
2504

Industrial Development Bank of India v. CIT, (G.S. Kulkarni and Somasekhar Sundaresan, JJ.), 2024
SCC OnLine Bom 3008
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Janata Coop. Bank Ltd. v. Tahsildar & Taluka Magistrate, Malegaon, (Manish Pitale and Shreeram
V. Shirsat, JJ.), 2026 SCC OnLine Bom 12684

Jaydeep Arun Date (Dr) v. Medical Council of India, (Manish Pitale and Shreeram V. Shirsat, JJ.),
2026 SCC OnLine Bom 12687

Kamal Pasricha as Trustee of Kuldip Kaur Trust v. CIT, (M.S. Sonak and Jitendra Jain, JJ.), 2025
SCC OnLine Bom 492

M.M. Styles (P) Ltd., In re, (Arif S. Doctor, J.), 2026 SCC OnLine Bom 4091

Maharashtra Krishna Valley Development Corpn. v. Maruti Laxman Khedkar, (Amit Borkar, J.),
2026 SCC OnLine Bom 12682

Maharashtra State Power Generation Co. Ltd. v. Mahalakshmi Infraprojects (P) Ltd., (Alok Aradhe,
C.J. and Sandeep V. Marne, J.), 2025 SCC OnLine Bom 6763

Mauli Vidyapith Kaij v. Pharmacy Council of India, (Nitin B. Suryawanshi and Abasaheb D. Shinde,
JJ.), 2026 SCC OnLine Bom 12688

Menkadevi Baikunthnath Dube v. Shanti Constructions, (Dr M.S. Deshpande, I/C. Registrar (Judl. -
1)), 2026 SCC OnLine Bom 12683

Morarjee Textiles Ltd. v. Union of India, (Anil L. Pansare and Nivedita P. Mehta, JJ.), 2026 SCC
OnLine Bom 2467

NTPC Ltd. v. Reliance Industries Ltd., (N.J. Jamadar, J.), 2024 SCC OnLine Bom 6379

Piramal Finance Ltd. v. CIT, (B.P. Colabawalla and Firdosh P. Pooniwalla, JJ.), 2026 SCC OnLine
Bom 3879

Rajashree Rajesh Tudayekar v. State of Maharashtra, (Milind N. Jadhav, J.), 2026 SCC OnLine
Bom 12678

Rallis India Ltd. v. Central Processing Centre, (B.P. Colabawalla and Firdosh P. Pooniwalla, JJ.),
2026 SCC OnLine Bom 3812

Ronak Ramkisan Gokhlani v. State of Maharashtra, (Milind N. Jadhav, J.), 2026 SCC OnLine Bom
12676

Shama Abdul Pinjari v. State of Maharashtra, (Milind N. Jadhav, J.), 2026 SCC OnLine Bom 12674

Tahir Khan v. State of Maharashtra, (Manish Pitale and Shreeram V. Shirsat, JJ.), 2026 SCC
OnLine Bom 12675

Usha Gopichand Sawant v. State of Maharashtra, (Milind N. Jadhav, J.), 2026 SCC OnLine Bom
12686

Calcutta High Court
Badal Kumar Maity (Dr) v. State of W.B., (Kausik Chanda, J.), 2026 SCC OnLine Cal 14069
Bimal Kumar Patra v. State of W.B., (Reetobroto Kumar Mitra, J.), 2026 SCC OnLine Cal 14070

CFL Capital Financial Services Ltd. v. Official Liquidator, (Debangsu Basak and Md. Shabbar
Rashidi, JJ.), 2026 SCC OnLine Cal 11900

Champak Kumar Chakraborty v. State of W.B., (Kausik Chanda, J.), 2026 SCC OnLine Cal 14065

Cholamandalam Investment & Finance Co. Ltd. v. State of W.B., (Partha Sarathi Chatterjee, J.),
2026 SCC OnLine Cal 14063

Falguni Maity v. State of W.B., (Aniruddha Roy, J.), 2026 SCC OnLine Cal 14066
Mehebuba Khatun v. State of W.B., (Aniruddha Roy, J.), 2026 SCC OnLine Cal 14067
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State of W.B. v. A.J. Sarkar & Co., (Debangsu Basak and Aryak Dutt, JJ.), 2026 SCC OnLine Cal
14062

State of W.B. v. Subhas Chandra Khamrai, (Sandip Kumar De and Sabyasachi Bhattacharyya, JJ.),
2026 SCC OnLine Cal 14060

Subham Roy Choudhury v. Sreejoyee Chakraborty, (Debangsu Basak and Aryak Dutt, JJ.), 2026
SCC OnLine Cal 14061

Suman Saha v. State of W.B., (Partha Sarathi Chatterjee, J.), 2026 SCC OnLine Cal 14064

Tapan Kumar Pal v. Durgapur Projects Ltd., (Reetobroto Kumar Mitra, J.), 2026 SCC OnLine Cal
14068

Chhattisgarh High Court
BSNL v. Talat Construction Kharasia Naka, (Bibhu Datta Guru, J.), 2026 SCC OnLine Chh 7071

Delhi High Court
A Raj Construction Co. v. Bank of Baroda, (O.P. Shukla, J.), 2026 SCC OnLine Del 7335
Aanchal Sharma v. State (NCT of Delhi), (Manoj Jain, J.), 2026 SCC OnLine Del 7288

Aditya Birla Fashion & Retail Ltd. v. Spotlite Projects (P) Ltd., (O.P. Shukla, J.), 2026 SCC OnLine
Del 7244

ADS Spirits (P) Ltd. v. Registrar of Trade Marks, (Avneesh Jhingan and Manmeet Pritam Singh
Arora, JJ.), 2026 SCC OnLine Del 7313

Ajay Kumar v. Shyam Sunder, (Anish Dayal, J.), 2026 SCC OnLine Del 7322
Ajay Sehrawat v. State (NCT of Delhi), (Girish Kathpalia, J.), 2026 SCC OnLine Del 7439
Akansha Kapoor v. CIT, (Manoj Jain, J.), 2026 SCC OnLine Del 7290

AL Mohtahida Educcation Group FZ-LLC v. Launchmycareer (P) Ltd., (O.P. Shukla, J.), 2026 SCC
OnLine Del 7338

Amandeep Singh v. State (NCT of Delhi), (Girish Kathpalia, J.), 2026 SCC OnLine Del 7282
Amarjit Singh v. National Ins. Co. Ltd., (Anish Dayal, J.), 2026 SCC OnLine Del 7327
Ambience (P) Ltd. v. Gammon India Ltd., (O.P. Shukla, J.), 2026 SCC OnLine Del 7353

Amin UR Rehman v. State (NCT of Delhi), (Prathiba M. Singh and Vikas Mahajan, JJ.), 2026 SCC
OnLine Del 7395

Amit Khanna v. State (NCT of Delhi), (Girish Kathpalia, J.), 2026 SCC OnLine Del 7258
Anil Kumar Singh v. State (NCT of Delhi), (Girish Kathpalia, J.), 2026 SCC OnLine Del 7261
Anil Kumar v. Pramod Kumar, (H.V. Shankar, J.), 2026 SCC OnLine Del 7265

Anirudh v. Commr. of Police, (Prathiba M. Singh and Vikas Mahajan, JJ.), 2026 SCC OnLine Del
7391

Anita v. Punjab & Sind Bank, (D.K. Upadhyaya, C.J. and Tejas Karia, J.), 2026 SCC OnLine Del
7311

Apeejay Education Society v. Akshay Anand, (Mini Pushkarna, J.), 2026 SCC OnLine Del 7419
Arun Malhotra v. State (NCT of Delhi), (Chandrasekharan Sudha, J.), 2026 SCC OnLine Del 7291

AS Chaudhary Enterprises v. Technofab Engineering Ltd., (O.P. Shukla, J.), 2026 SCC OnLine Del
7253
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Ayvens India (P) Ltd. v. Ecogreen Envirotech Solutions Ltd., (Sachin Datta, J.), 2026 SCC OnLine
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